151 Written Answers

Para 6 of the Department of
" Personnel and Training O.M. No.
14014/6/86-Estt. (D) dated 30th
" June, 1987. It has been decided
that the lower age limit will, how-
ever, be 18 years.

- (c) Subject to the above concess-
ions, it is open to the appointing
authority to subject a candidate for
compassionate  appointment to a
test or interview if the same is provided
for in the recruitment rules of the
post. o :

Siachan Issue

 4410. SHRI ARANGIL SREE-
DHRAN : Will the Minister of
DEFENCE be pleased to state :

(a) whether any progress has
been made to resolve the Siachan
issue with Pakistan ;

(b) whether any talks were held
with Pakistan in May, 1988 ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE

IN THE DEPARTMENT OF

. DEFENCE PRODUCTION AND
- SUPPLIES IN THE MINISTRY
OF DEFENCE (SHRI CHINTA-
MANI PANIGRAHI) : (a) to
(¢) : Three rounds of Official level
- talks have so far been held between
the Governments of India and Pak-

" istan to discuss the Siachen issue.

1In the third réund of official level .
talks between the Defence Secretaries

of India and Pakistan held at
Islamabad from 18th to 20th May,
1988, the two sides considered cer-
tain specific proposals and agreed

to examine these further to seek a-

peaceful solution of this issue, in
accordance withthe Simla Agreement.

It was also agreed that the next
round of talks would be held at New
Delhi during  August-September,

’§8, om mutually convenient dates.

[ RAJYA SABHA )

to Questiong 152

Committee on Environment and
' Forests etc,

)

4411. SHRI ARANGIL SREE-
DHARAN : Will the Minister of
PLANNING be pleased to state :

(a) whether any Committee has
been set up by the Central Gov-
ernment on environment, forests,
and wastelands development for

£

’

the formulation of the Eighth Five

Year Plan ; and

(b) if, so what are the terms of
reference of the Committee?

THE MINISTER OF PLANN-
ING AND THE MINISTER OF
PROGRAMME IMPLEMENTA-
TION (SHRI MADHAVSINH
SOLANKI) : (a) Yes, Sir, Planning
Commission has set up a Steering
Group of Environment, Forests and
Wastelands Development for the
formulation of 8th five year plan.

(b) The terms of reference of the
Committee are given below :

(1) To recommend a policy frame-
work for activities in the areas of
environment, ecology, forestry,
wildlife and wastelands development
for the Eighth Five Year Plan
(1990-95) taking into account the
progress made in the implementation
of the Seventh Plan programmes.
Special focus will need to be placed
on aspects relating to (—

(i) Research and development ;

(ii) Scientific management ap-
proaches ; .

(iii) Peoples. participation ;
(iv) Role of voluntary agencies ;

(v) Education/awareness ;

(vi) Protection of critical (en-~

dangered) ecosystems;

(vii) Legislative/regulatory mea-
sures (Environment Protection Act

N
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